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Matters under 
R,![~ 377 

comjng up. 0, it i for you to decide. 
you want expert advice-and I am 

tiling you seriou ly-there arc people of 
great experience in the Oppo ition, 
the e are two former Prime Ministers, 
M r. De ai and Mr. Charan Singh you 
can draw on their experti e, you do what 
you like, you can ask for support. But, 
for God' a~e. I say, create confidence. 
The fir t prIonty of your overnment 
today is to creal~e confidence that you 
are here. You won't b forced, you won't 
b terro!ised a Mr. Indrajil suggested 
ome time ago. you won't be scared. 

when it orne t protecting ~ifc, when it 
Comes to protecting the integrity of the 
'ollntry. you would be th~re. T want td 
know from you whether YOll have any 
conCrete prop';uls in tead of these piou 
w rds like 'deep di ,tre:<;' and · 0 on. DOl 
YOLl have anything concrete? You tell 
the State Government. "If YOll do not 
bring the matter under control, then you 
go' let there be Pre ident's Rule". Then 
YOll how your elf. If you can't do that, 
then you also go. But at least don't 
ruin the country. That i what I want 
to ay. Thank you. 

SHRI p. . SETHI : Sir, a I have aid. 
the Punjab Government i taking all pos-
sible tep to bring the law and order 
ituation under control, and thing have 

not reached n point where the Punjab 
Government hould go, according to what 
the bon. Member desires. 

Sir, tbey are hopeful that they will be 
able to control the situation. If more 

cntral as istance is needed in the form 
of force , more will be forthcoming and 
if they want the Central force to stay 
there for a longer time, there will be no 
problem, they will be able to stay there 
for a longer time. But r fully agree that 
thi situation ought to be oontrolled and 
,the earlier the better. 

1318 bonr . 

[ MR. D EPUTy-SPEAKER ill the Chair] 

As far a the integrity of the countryt 
is concerned. I am fully at one with the 
hon. Mem er and I can promise him 
that at no cost the integrity of the 
country will be allowed to be threatened, 
and We will preserve the integrity of the 

country and any idea to bifurcate the 
country furher would be resi$ted at all 
co t and with all the force th t we have 
flOt. 

13.20 hrs. 

ARREST OF MEMB R 

MR. D EPUTY-SPEAKER : I have to 
inform the Hou e that the Speaker ha 
received the following telegram dated 
30 March 1983, from the Commissioner 
of Police, Madra today :--

"I have the bonour to inform you 
that Shri ra Anbarasu, Member of 
Parliament, was arre .. t d along with 
other member. of the Congress Party 
at 11 .00 hour today 30-3-83 near the 
triumph of labour statute, Kamraj 
Salai, Madra, in X Station Crime nu-
mber 278183 under Section 143 IPC 
read with Section 41 Madras City Pol-
ice Act for taking out a procession in 
violation of the regulatory order in 
for e in the city." 

13.21 hrs. 

MAITERS UNDER RULE 377 

(i) NEED TO CHECK: nIB DBADLY 'MON-
nY VIRUs DISEASE 1lANOINO IN CBIlTAIN 
AREAS OF KAltNATAXA. 

SHRI OSCAR FERNANDES (Udipi): 
The deadly 'monkey disease' has pread 
throughout Mainad area, Belthangadi 
Ta1uk in Karhatalca. People in the rentire 
district of South Canara are hocked Y 
thi. 638 persons have been afflicted by 
th.i di ease in Belthangadi Taluk and 
fifty person have already lost their lives. 
The rest are getting medical treatment. 
Day by day the disease is spreading and 
the number of deaths is also increasing. 
Steps taken to check this d1sease are not 
at all effective. InitiallY the disease st-
ruck the monkey and the germ of this 
di ea e pread to human beings. Alrea-
d re 55 dead bodtes (}f monkeys. 
have been found in this area. 
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(Shri 0 car Fernande] 
Attempts to di cover medicine for thi 

dangerous disease which is prevailing in 
arnataka have not been successful so far, 

In this connection it is very entia} 
for the Central Government to appoint 
medical experts to carry out research 
about disease and if need be the assist-
.ance of U.N .0. can also be taken. This 
di ase has now spread to North Canara 
and Shimoga districts also. The deatli 
toll in Ithese di tricts has risen to eleven. 
165 persons in North Canara district and 
73 persons in Shimoga di trict were affl· 
icted and they are under medical treat-
me The State Government is doing 
whatever it can within its limited resoUT* 
ce to check hi disease. If proper steps 
are not taken immediately to check this 

<disea e it may spread to other districts of 
Karnataka and many more may be affec-
ted. 

Therefore, I request the hon. Health 
Minister to look into thi matter immed-
iately and take adequate steps to checlr 
thi seriou di ea e from spreading. 
(ii) DROUGHT RELmP won IN TAMIL NADU 

SHRI K. MAY ATHEV AR (Dindigul): 
The Hon'able Prime Minister had san-
ctioned Rs. 10 crore and 16 thousand 
tonnes of foodgrain to Tamil Nadu to-
ward the drought relief works. This 
amount of money and the quantum of 
foodgrains are neither adequate nor suffic-
ient to meet the unprecedented food shor-
tage and other crisis in the field of drink-
ing water and power and the all round 
alarming situation in Tamil N adu. Wbj1e 
granting the central aid by means of 
money and food to Tamil N adu for the 
drought relief work, I propose that all the 
works hould be properly checked up, 
otherwi e all the Central aid will not 
reach at the hand ' of the needy public. 

I suggest under the present circumstan-
c that the Central Government should 
direct the Tamil N adu Government that 
the rice hould be distributed to the public 
only through the fair price shops. Second-
ly, the drought relief works should be 
eontinuou ly and thoroughly checked up 
by an all party Committee to be formed 
at every level-union level; tatut loftl, 
district level and State level. Over and 
above, the Central Agency should be vig-

jJent to inspect the relief work to be 
done through Tamil adu Government 
in th interest of the people of Tamil 
Nadu. 

(iii) CREDrr SUPPLY BY B ANKS TO Sf 
OINNEERlNO UNITS OF KOLHAPUR 

SHRIMATI SANYOGITA RANB 
(Panaji): The sick engineering unit of 
Kolhapur are in the grip of a evere crisi . 
Thousands of worker may be rendered 
jobless if the units fail to run smoothly. 
Many industrialist have vioccd their 
serious concern over the situation. The 
turnover of factories in Udyamnagar in-
dustrial estate has come down from R.I. 
one crore to Rs. forty lakh. ShiroH 
industria} e tate bas also sharp decline In 
its turnover .. 

There are about 1000 factories in 3 in-
dustrial estates of Kolhapur which manu-
facture spare parts of machine. The 
banks have stopped credit supply to the e 
units resulting in fall of production which 
has come down to 50 per cent, 100 
small cale units have already closed 
down. About 1600 worker, of Ghatge 
Patil industrie are lik.e]y to be removed 
from their job if the ituation does not 
improve. 

In view of thi , I requc t the Govern-
ment to take immediate step to ensure 
the normal working of the e units by 
directing the bank to continue the cre-
dit upply to them. ffective and urgent 
measures should be taken to reopen 100 
mall cale unit which have clo ed 

down .. 

(iv) FINANCIAL AsSISTANC , ETC. TO cr.p. 
GOVERNMENT FOR RE-STARTING TI-lE 
CLOS D KUMAR BRONZ FACTORY AT TARI-
m T IN ALMORA. 
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